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there are three key reasons for my humble request to you to consider the
establishment of an Indian Institute of Technology at Aurangabad, Maharashtra. The
city has matured and a large industrial auto base. The city has a good educational
eco-system. For the balanced growth of Maharashtra, the Marathwada region needs
to be supported. Within the state of Maharashtra, Marathwada is on the lower side of
the Human Development Index, per capita income and has substantial drought-
affected area due to less and inconsistent rains. Hence, a series of boosters are
needed in various sectors for Marathwada for its Socio-economic development. Sir,
there are six regions in Maharahstra. Mumbai is the finance capital, Pune is the
education hub, Nagpur has IIM and AlIMS, Nashik has a strong agriculture supported
by industry and Konkan is famous for tourism. Hence, my request is that in order to
have a balanced growth of the State, there is a need to have an IIT at Aurangabad.
Sir, with the strength of the mature base auto industry and upcoming growth of other
industries and DMIC in Aurangabad, there is presence of educational ecosystem and
a need of socio-economic development of the region. An institute like IIT will change
the mindset and brand of the Marathwada region. Sir, the required infrastructure is
available there. | feel that an IIT should be established at Aurangabad as an extension
of IIT Bombay or a new Institution with a focus on Mechanical, Production and
Computer engineering.

TR, # MYH ATH | ds GBI W [T SRl ¢ [ 98 A8RSE & backward
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DR. FAUZIA KHAN: Sir, | associate myself with the Special Mention made by the hon.
Member.

SHRI BHASKAR RAO NEKKANTI: Sir, | also associate myself with the Special
Mention made by the hon. Member.

DR. SASMIT PATRA: Sir, | also associate myself with the Special Mention made by
the hon. Member.

Demand for legislation to regulate online hate speeches

PROF. MANOJ KUMAR JHA (Bihar): Mr. Chairman, Sir, | thank you for allowing me.
The use of the online sphere for spreading hate speech is reaching new heights. The
misinformation drives, extreme contents, and fake news have turned the internet from
a discussion platform to a perilous zone, which harms an individual's psychology,
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especially children and first-time users. Even the news channels deliberately
broadcast TRP-centric news without or contrary to officially-known facts. Thus, |
request to bring legislation to regulate the problem of online hate speech. Legislation
should aim to detect, monitor, and safeguard against coordinated, unauthentic
behaviour, the misuse of online accounts/bots for the spread of hate speech, and the
deliberate broadcasting of fake news. The legislation should enable measures to be
taken to improve information disclosure about paid content aimed at spreading hate
speech for a political end. Such legislation should be introduced only after having a
considerable discussion with the stakehclders to create a proportion between the
censorship of harmful content and freedom of speech and expression as well as to
realign the platform’s fiscal-driven incentives with the public interest. | request to
include internet education in the school curriculum to impart basic internet knowledge
and sensitise children about the responsible use of the internet and the risks of hate
speech and abuse. Besides, educate first-time internet users about the internet's
enormity and complexities. It may help sensitise about the internet sphere and the
prevalence of hateful and harassing material on its various speech channels. Thank
you, Sir.

MR. CHAIRMAN: Good and very important also. NECa THIRIUE TR %, GRS IR
I 9T < |

SHRI P. WILSON (Tamil Nadu): Sir, | associate myself with the issue raised by
the hon. Member.

sft oo g e TR, § f AT e g1 SO U A9y Soold W WY B e
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DR. SASMIT PATRA: Sir, | also associate myself with the issue raised by the hon.
Member.

SHRI BHASKAR RAO NEKKANTI: Sir, | also associate myself with the Mention made
by the hon. Member.

DR. AMEE YAJNIK: Sir, | also associate myself with the issue raised by
the hon. Member.
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DR. AMAR PATNAIK: Sir, | also associate myself with the issue raised by
the hon. Member.

DR. FAUZIA KHAN: Sir, | also associate myself with the issue raised by
the hon. Member.

sft feremR we e R, & o 99 U gIRT S9IT Y IRy Soolw 9 w9 B
g PR |

SHRI S.R. BALASUBRAMONIYAN (Tamil Nadu): Sir, | also associate myself with the
issue raised by the hon. Member.

sft srgHe 3reTETe M ((FER) : WX, § Hf g0 ¥ g1 SST¢ U {9y Sooid
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Demand for taking steps for motivation and addressing the problems of teachers
in the country

s} wiorg Rig (S wrorer e, feeh) « a8iew, 91 gue Ry 2 b arer M ew
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IETERURGHY S-SR H ¥ 1,747 U GiaaT smenRa fRrers €, s Rds 4,000
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T Transliteration in Urdu Script.



